
- 	 IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

HYDERABAD BENCH 	AT HYDERABAD 

DR 1335/93. 	 Dt. of Order :27-4-94. 

P .Venkateswar Ulu 

.Applicant 
Vs. 

The Sr.Superintendent of Post Offices, 
HyderebadSouth East Division, 
Hyd-27. 

The Director General Department of Posts, 
New Delhi—i. 

•...Raspondents 

Counsel for the Applicant 	: 	Shri Krishna Davan 

Counsel for the Respondents 	Shri N.ft.Devraj, Sr.CGSC 

* 	* 	* 

COR AM : 

THE HQN'BLE SHRI A.B.GORTHI 	: 	MEMBER 	(A) - 

THE HON:'BLE SHRI T.CHANDRASEKHRR REDO? : MEMBER (J) 

* 	* 	* 

a 
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(Order of the Divn. Bench passed by Hon'ble 
Shri A.B.Gbrtni, Plember 	(A) ). 

* 	* 	* 

Learned counsel for the applicantS  Shri Krishna 

Deuan states that the pp1icant has been assured by the 

Department that needfullbe done and that the applicant 

accordingly instructed him to withdraw the O.A. 

2. 	After hearing learned counèel for both the parties 

the D.A. is dismissed as withdrawn. No order as tocosts. 

Sm 	

tORI (T.CHANDRASCK 
Member (J) 	 flember (A)! 
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-- 	 i 	 - 

Dated: 27th April.1994. 	 1"tLTsr. 
Dictated in Open Court. 	puty Registrar(J)CC 

a\J1/ 
To 

The Sr.Superintendent of Post Offices, 
Hyderabad SoUth East Division, Hyderabad-.27, 

The QLrector General Dept.Of Posts,, New 	1hi-1. 

One copy to Mr.Krishna Jvan, Advocate, CAT.Hd., 

One copy to Mr.N.R.tevraj, Sr.cGSC.CAT.Hyd. 

One spare copy. 

One copy to Library, CAT.Hyd. 
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COARED BY 

CHECICED EL 	 APPROVED BY 

I 	 IN' THE CENTRAL ADMINISTRATIVE. TRIB'JNAL 
HYDE RABAD BENCH AT HYDERADAD 

TEE HON' ELE MR. JUç'ICE  V .NEELADRI RAO 
VICE CFAIRNAN 

/ 
THE HON'BLE MR.a&..B.0 RTHI 9 MEMBER(AD) 

AND 

THE NON' ELE MR* TCCHANDR/WEKFAAR REDDY 
MEMBER(JtJDL) 

THE HOLT'rJLE MRJ..RANGARAJAN: M(ADMN) 

DatedzX?_ (j-1994 

0 FOE 

.A/R.A./C.2',1Nc. 

in 

O.A.NO. 

T.A.No. 	 (w.p. 

Adrni%ted and Interim Directionp 
Issue 

Allowd 

Disposd of with directioijs 

Djsrrdsseci. 

Dis•mis7ted as withdrawn. 

Dismi/sed for fau1t. 

Reiejte a/ordered. 

No order as to cOsts.r17  
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